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Telegr.ph Office at Rujura. 
Maharasbtra 

2005. SHRI K. M. KOUSHIK: W,Ij 
the Minlsler of INFORMATION AND 
BRODCASTING AND COMMUNICA· 
TlONS he pleased to slate: 

(a) whelher it is a facl Ihal Ihe Posls 
and Telegraphs Office in Rajura in 
Maharashtra Siale has been localed in a 
private huilding ; 

(b) if so. its anuual rent and for how 
many years II is in Ihe said buidins : 

(c) whether there Is a building in 
Rajura belonging to Government which was 
previously used as post office and is. now 
lying unu.ed for want of repnirs ; 

(d) whelher Government propose 10 get 
the necessary repairs done and rehabilitate 
the post office in the said building; 
and 

(e) if nOI. reasons Iherefor ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING. AND IN THE 
DEPARTMENT OF COMMUNICATIONS 
(SHRI SHER SINGH): (a) Yes. 

(b) A building was rented at Rs. 40/-
per monlh since 3·8-59 aDd its rent was 
increased to Rs. 58/- per month wilh effect 
from 1-7-63. As this building was too 
small for the needs of the post office. 
another building was rented at RI. ISO/-
per month with effect from 10-7·68. 

(c) Yes. 
(d No. 
(e) The building c,",uid not be repaired 

al the same was completely dilapidated 
needing reconstruction. The local people 
are allainst the reconstruction due to the 
plot being Dot in a good locality and beinl 
susceptible to fioods. Efforts are being 
made to learch for a suitable plot (or cons-
tr\l~tin~ a QeW buildiD~ for the ~t oftIce~ 

Drilling of Tube·WrU. in Rajasthan by 
Eaploratory Tube Wells Organl •• tlon 

2006. SHRI BRIJ RAJ SINGH: Will 
the MiniSler of FOOD AND AGRICUL-
TURE he pleased to state: 

(a) how many tube·wells 
been drilled in different parts 
by Exploratory Tube·welll 
since 1965 ; 

have so far 
of Raja"than 
Organisation 

(b) the details regarding the cost of 
construcl ion or such wells Rnd the com-
mand area and orea actually irrigated; 
and 

(c) Ihe hourly discharge of water In 
galions of each working tube·weli ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD. AGRICULTURE. 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (a) 195 tube·wells were drilled 
in Rajasthan since 1965 by the EKploratory 
Tube·well Orllanisation of whicb 127 have 
proved successful. 

(b) The overage cost of construcllon of 
such wells works out to Rs. 70.000 to 
Rs. 80.000. The information regard in, the 
average command area and the area actllai-
Iy irri,ated has been ~alled (or rrom tbe 
State Government and will be piaced on 
the Table of tbe Sabha on receipt. 

(c) Information on thia point allo will 
be placed on the Table o( the Sabba tilter 
receipt from the State Oovernment. 

2007. SHRI INDRAJIT GUPTA: 
Will the Minioter of LABOUR AND 
REHABILITATION be pleased to lIate : 

(a) whether it is a fact that the Wage 
Board for En,ineering Industry could not 
submit an unanimous report and that tbres 
different reports have been submluf" br 
various members i 
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(b) If 60, action taken by Government 
10 far to bring about an allreement between 
the partiel concerned ; and 

(c) whether fail ina luch aareemenl, 
Government propose 10 lake a decision 
independently 7 

THE MINISTER OF STATE IN THE 
MINJSTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (a) The Wage 
Board Report does not contain unanimous 
recommendations. 

(b) The report was considered at a 
tripartite meetinll beld in Ihe Department 
of Labour and Employment on the 1st 
March 1969. Further action will be taken 
arter knowing the view of the State 
Governments who wanled a preliminary 
discussion ro be held between the 
Employers' and Workers' representatives. 
This was aareed to by workers' and em-
ployen' representatives, 

(c) Does not arise at this stage. 

In,.slm.nt of Pro,ldent Fund State 
Go,rmment Securities 

2008. SHRI INDRAJIT GUPTA: 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) whether it has been decided to 
Invest 35 per cent of Provident Fund 
contributitlns in State Governmenl securi-
lies; 

(b) if so, the total amount which will 
be diverted as a result thereof; 

(c) whether investment in industrial 
aecurities ""ill also be permitted henceforth; 
and 

(d) sleps taken to ensure a fair relurn 
In all cases 10 Ihe employees 7 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOYMENT 
AND REHABILITATION (SHRI 
BHAGWAT IHA AZAD): (a) Under the 
revised pattern of investmeat for the period 
from 1st September, 1968 to 31st March, 
1969, it is permissible to invest up to 35% 
of the investihle funds from Provident Fund 
accumulations in State Governmenl and 
Government lIuaranteed securilies 

(b) Till 31-1-1969, • SUID of Rs.6.16 
froRS bas been lo~t,d 10 rospoct 9f 

unellempted establishments in State Govern-
meant securities. 

(c) No. 
(d) The investment pattern for tbe 

period from 1·9·1968 to 31·3-1969 is a step 
towards aUlmeDting the income from 
investments so as to enable lhe Fund 10 
aive a better return to the subscribers on 
their accumulations. Further liberalisalion 
of the investment pattern is under conside-
ration. 

National Suear Mills, Abmedpur 
(Wesl Benllal) 

2009. SHRI INDRAJIT GUPTA: 
Will the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) whether Government have spent 
several lakhs of rupees of finance the Na-
tional Sugar Mills at Ahmedpur, West 
Benllal, 10 rehabilitate refugees from East 
Pakistan; 

(b) whether it is a fact that the mill is 
lying clo~ed since the year 1964 and there 
are no prospects of production being re-
sumed; 

(e) if so, the reasons for Ihis state of 
affairs; and 

(d) whether Government have any pro· 
posal for recouping the losses to the e>t-
chequer due to this fiasco? 

THE MINISTER OF STATE IN THE 
MINISTRY OF LABOUR, EMPLOY-
MENT AND REHABILITATION (SHRI 
BHAGWAT JHA AZAD): (a) to (d). 
The information Is being collected and will 
be laid on the Table of tbe Sabha. 

OrpnlllDI Unemployed In the 
CouDtry 

2010. SHRI LOBO PRABHU: Will 
lhe Minister of LABOUR AND REHABI-
LlTA TlON be pleased to state: 

(a) whether it i. a fact tbal tbere are 
3.5 million unemployed persons in the coun-
try at present; 

(h) ir so, the steps taken by Govern-
ment to orlanise the unemployed perlons ; 
and 

(e) whelher GovernlllClnt propose that 
the employment ellcbanps should belp tb~ 




